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- BAR COUNCIL OF DELHI
tory Body Constituted under the Advocates Act, 1961)
Rero. . 1846/Gen/ST/2022 Outes:26.12.2022,
NOTIFICATION

Itis hereby notified for general information that pursuant to the Order dated

war Kumar Singh, (D/832/2005),
R/0 H.No. 415, Ground Floor, Mata Bhanjani Road, New Delhi-110074, has
been suspended from practice as an Advocate in or before any Court of Law
for a period of 2 (two) years from date of order i.e. 12.09.2022 to 11.09.2024,
on finding him guilty of gross professional misconduct and other
‘misconduct.

This' has emanated from the Complaint No. 180/2017 titled
Ms. Prem Lata, Advocate Vs. Mr. Kameshwar Kumar Singh, Advocate.

< (Retd.)
Secretary

Copy forwarded for information to :-

‘The 1+ Additional Solicitor General of India, Supreme Court of India,

New Delhi

e Seexetary, B Counc ofinia 2
e Secretaries

1, Rouse Avenue, New Delhi
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Nend Lal Gupta, R/6 HiNo. 41,
Village- Chhattar Pur New Delki-110030
13. Mr. Kameshwar Kumar Singh, (D/1832/2005), R/o H.No. 415, Ground

Floor, Mata Bhanjani Road, New Delhi-110074. (You are directed to submit
your original Enrolment Certficate & identity Card issued by the Bar Councd of
Delhi)

B.O.: 1, Lawyers' Chambers, High Court of Delhi, New Delhi-110 003 Ph.: 23387701
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‘OFFICE OF THE PRINCIPAL DISTRICT

o 80TS0 ent e rctionczs e oo 5 JAN 218

Subi- Notifcation regarding Suspension of Advocate rom Practice.

2 copy Ref No. ated

this offce bearing ciary No. 7671/C/8 dated 30/12/2022 recelved from Col. Arun Sherma (Retd),
Honorary Secretary, Bar Councilof Delh, 2/6, S Fort nsttutional Area, Khel Gaon Marg, New Delhi-
110049, fornformation and necessary action o i~

Dl

 Chalrman,
n the Website of Delhi District Courts as per rue..

s.
6. P.toLd. Principal Distict & Sessions Judges (HQs), Delhi forinformation.

f udge, (West Distt)
Encl. Asabove
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